6187 Expunction

The Minister of Parliamentary
.Aflairs (Shrj Satya Narayan Sinka):
‘Go for ever.

(Sarvashri Braj Raj Singh, Arjun
Singh Bhadauria, Jadish Awasthi, Ram
Sewak Yadhav, L. Achaw Singh and
P_N. Singh then left the House.)

Shri Tyagi : I request that it may
be notedq that only six Members
were in support of it and walked out.

Mr. Speaker: The record will show
it.

12-38 hrs.
EXPUNCTION

Raja Mahendra Pratap (Mathura):
[ want to leave the House for another
reason.  You did not allow my ad-
journment motion. 1 wanted to save
the life of Master Tara Singh, and
i ** I want to say this, and I
am walking out,

Mr Speaker: Order, order. 1 will
have to proceed  against  the hon.
Member for contemipt for having said
that i ** He says he wants
to suve the life of Master Tara Singh,
and, if after a debate for two days in
this House on this  matter, 1 do not
allow his adjournment motion, he says
i b I will have to take con-
tempt proceedings against him unless
he tenders an unconditional apology
to me.

Raja Mahendra Pratap: Sixteen
days have passed and he has become

much weaker in the last two days.
[ ] L] [ ] -

You did not allow my adjournment
motion. So, as a protest, I am walk-
ing out.

Mr. Speaker: He may
House. if he so likes.

{Raja Mahendra Pratap then left the
House.)

Some Hon Members rose—

leave tlic
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Mr. Speaker: Order, order. I do
not want to proceed further on ac-
count of his age.

Shri Ansar Harvani
The words **
ed.

Shri D. C. Sharma: Yes, Sir.

Mr, Speaker: The words A g
will be expunged. I thought he
will himself honourably withdraw
them.

12.39 hrs.
PAPERS LAID ON THE TABLE

(Rajq Mahendra Pratap then left the
ANNUAL REPORT OF HINDUSTAN Ma-
CHINE Toors, Ltn., REVIEW oF GOVERN-
MENT THEREON, AND STATEMENT RE.
INVENTIONS PrROMOTION BoARD

The Minister of Industry (Shri
Manubhai Shah): I beg to lay on
the Table a copy each of the follow-
ing papers: ’

(Fatehpur):
** may be expung-

(i) Annual Report of the Hindus-
tan Machine Tools Limited
for the year 1960-61 along
with the Audited Accounts
and the comments of the
Comptroller and Auditor
General thereon. under sub-
section (1) of section 61Y of
the Companies Act 1956,

(ii) Review by the Government
of the working of the above
Company. [Placed in Library.
See No, LT-3175/61]

(iiiy A statement showing the
amount of aid sanctioned and
disbursed during the financial
years 1960-61 and 1861-62 by
the Inventions Promotion
Board. [Placed in Library.
See No. LT-3180/61)

EmprLOYEES’ PROVIDENT FUND ScHEME

The Deputy Minister of Labour
(Shri Abid AlD: I beg to lay on the
Table a copy of the Employees’ Pro-
vident Funds (Sixth Amendment)
Scheme, 1961, published in Notifica-

**Expunged, as ordereq by the Chair.





